(a) whether local call facility upto about 250 kms has been provided in almost all cities

across the country;
(b) ifso, the details thereof;
(c) ifnot, the reasons therefor; and

(d) the steps taken by Government for making provision of local call facility between

Delhi, Dehradun, Chandigarh for the benefit of the people of these cities?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI MILIND DEORA): (a) to (d) Sir, in the telecom network of Bharat
Sanchar Nigam Limited (BSNL), any Fixed/\Wireless in Local Loop (WLL) subscriber including
subscribers of Dehradun and Chandigarh can make call to any Fixed/\WLL subscribers in the

country, including Delhi, at local rate.
Auction of 3G

2682. SHRI P. BAJEEVE: Will the Minister of COMMUNICATIONS AND INFORMATION
TECHNOLOGY be pleased to state:

(a) whether the auction of 3G has been reflected in the tariff of the mobile services; and
(b) ifso, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI MILIND DEORA): (a) and (b) The operators have the flexibility to fix the
tariff for mobile services depending on the market conditions and other commercial
considerations subject to the regulatory principles of nondiscrimination, compliance of
Interconnection Usage Charges (IUC) and non predation. The tariff for mobile services has
shown a continuous downward trend for several years. In the recent past, however, some
mobile operators like M/s Bharti Airtel Limited, M/s Idea Cellular Limited, WM/s Vodafone, M/s
Tata Teleservices Limited, M/s Reliance Communications Limited and M/s Aircel have hiked
tariff applicable for certain plans and packs. While providing justification for the hike, the Service

Providers have inter-afia referred to high 3G and BWA auction prices.
Development of IT industries in Andhra Pradesh

2683. SHRI NANDI YELLALAH : Will the Minister of COMMUNICATIONS AND INFORMATION
TECHNOLOGY be pleased to state:

(a) whether more than 1,300 IT companies are operating in Andhra Pradesh;
(b) ifso, details of their location, district-wise;

(c) the role of Central Government in exercising effective control over all these IT

companies in Andhra Pradesh; and
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(d) the future plans of Central Government in developing IT Industries in Andhra
Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI SACHIN PILOT): (a) and (b) The number of IT companies operating in
Andhra Pradesh are as given below :—

(i)  Units under Software Technology Parks (STP) Scheme = M3
(i)  Units under Special Economic Zone (SEZ) Scheme = 155
TOTAL: 1268

District -wise location of these IT companies is as under:—

District MNo. of IT MNo. of IT Total No. of
Units operating Units in IT Units
under STP [T-ITeS SEZs in Andhra
Scheme Pradesh
Tirupati (Tirupati Center) 6 = 6
East Godavari (Kakinada Center) 7 = 7
Wesl Godavari (Kakinada Center) 3 = 3
Krishna (Vijayawada Center ) 5 4 Q
Nellore (vijayawada Center) 2 — 2
Guntur (Vijayawada Center) 4 = 4
Chitoor - 1 1
Vizag (Vizag Center) 14 24 38
Rangareddy, Hyderabad and 1072 126 1198

Secunderabad (Hyderabad Center)

ToTAL: ma3 155 1208

(c¢) and (d) Both under STP and SEZ Scheme, Government of India undertakes facilitation
and Regulatory Services to the IT Units. The existing schemes of Government of India are
applicable to all States/UTs.

Mobile services in rural areas under USOF

2684, SHRI PRAKASH JAVADEKAR: Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a) whether itis a fact that there has been continuous delay in providing mobile services

in rural areas under the Universal Services Obligation Fund (USOF );
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